
Department Government
Date of receipt of 

claim
Amount claimed     

Amount 
Admitted

Nature of Claim
Whether 
related 
party?

Voting Share 
(%) in CoC

1 The Assitant Commisssioner Annasalai Assesment Circle Chennai -06Government of India 18-Jul-26 9,81,544 -  GST Dues No - - - - 9,81,544 -

2  The Commisioner of Customs NS-I Jawaharlal Nehru Customs house Nhava ShevaGovernment of India 22-Jul-26 12,95,11,406 -  Customs Dues No - - - - 12,95,11,406 -

3 Income tax TDS Government of India 13-Aug-26 1,08,61,050 -  TDS Dues No - - - - 1,08,61,050 -

4 ESI Corporation Government of India 05-Aug-26 23,777 23,777  ESI Dues No - - - - - -

14,13,77,777          23,777                 14,13,54,000

Name of the corporate debtor: Royal Dry Fruits Private Limited; Date of commencement of CIRP: 07 July 2026; List of Creditors as on: 28 August 2026
List of Operational Creditors (Govt Dues) (Amount in ₹)

Sr. no.

Details of claim
received

Details of Claim Admiteed
Amount of 
Contigent 

Claim

Amount of 
Mutual Claim 
that may be set 

off

Amount of claim 
not admited

Amount under 
verification

 Remarks, 
if Any 


